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IN THE CENrRAL. ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERAD I  
O.A,NO2P3.f 1994V.  

Between 	 Dated: 931994,7' 

T.AI.flacnulu 	 i0oilil 	Apflicant 
And 

i4 The Chief Psst Master General, Hyderabadi. 
(7 

2 	The Superintendent, Railway Mail Services, Triupathi Divi- 
vision, Tirupathi. 

Respondents 7*_  

Ceunsel for the.Applicant 	: Srio KjAnanth Rae"7  
Ceunsel for the Respondents 	: Sri.j Ksta Shaskar Rae, Addl.CGSC 

COREl: 	
/7 

Hsn'ble Mr½: IZhandrasekhar Reddy, Judicial. Member 

TheHsn'bje Tribunal madathe fsllsuing order:- 

Heard beth ti sides, Mr. Keta Shaskar Ra• wits short 

time for filing counter opposing the admission of this 04.1 
List this QA For admission on 66940  Respondents will be at 

liberty to file counter in the meanwhile, opposing the admission 
of the CA,, with a copy to the advocate for the applicant.i 

2 	After hearing both the sides as an interim measure we 

direct the respondents net to recover penal interest on the LTC 

claim of the applicant *intil further ordere.1 	-' 	- 

Deputy Registrar(Judl)— 

Cpy to:- 
1 	The Chief Pest Master General, HylerabaS. 

The Superintendent, Railey Mail Service, Taupathi Civisien 
TirupathiTt 	- 	 ( 

37.-j  One copy to SrW Knanth Rae, advicate, New Malakpet, Hydij  
4t1 One copy to Sri..KJBhaekar Rae,ASdl.4 CGSC, CAT Hyt. 
S 	One spare cspy 

Rsm/- 	 - 

2 - 



TYPED DY 	 COSLDARED BY 

CHECKED BY 	 APE-ROVED BY 

IN THE CENT AL AiI4IHISTRITIVE TRIBUAL 

-DrLIcEj, ISE:TCH AT HYDEPABAD 

THE HON' ILL2 	.CUJTICE X!iEELADRI RAC 

VICE.-CEAIRMAN 

A 

ILL HCI;'3LE ±iR. .B.GCRT}iJ ;TMBER(A) 

TIlL HOl' J3LE l:a.T.crjA DsERy 	DDY 
MEILER ( jua) 

THE HC'l' ISLE MR. LRAlcARAc;H; ; TIMBER 
(ADMN) 

ted; -7/341994. 

tRDER/3 Un 

O.A.No. 

II 

Admitted and Interim Directions 
issued. 

Ailokied. 
Wer. 

Disp4ed of with 	 Tribunal 
Dismised, 

Ditmised as withd 
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A
Lismissd for Lxfa t.

HY 
Rejected Jrcered 	

Ea
I
AD B ENCH.

\  

No order as to 

 

costs.. 
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